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R Mall Developers Pvt. Ltd

Reliance Mediaworks Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

ORDER

Counsel for the Petitioner is present. The Corporate Debtor in person is

present.

For having the Corpolate Debtor agreed to pay Rs.20 lakhs without

interesL upon the said amount, the Petitioner's side also informally agreed to

agree for payment of p ncipal amount of {20 lakhs, this matter is posted to

08.02.2018 lor reporting payment.
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Member (Technical)
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